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The following Bill was introduced in the Andhra Pradesh
Legislative Assembly on 19th August, 2026.

L. A. Bill No.  21 of  2026

[1]J-7/11

A BILL TO AMEND CERTAIN ENACTMENTS TO ENHANCE SPEED OF
DOING BUSINESS IN THE STATE OF ANDHRA PRADESH AND FOR
MATTERS CONNECTED THEREWITH OR INCIDENTAL THERETO.

Be it enacted by the Legislature of the State of Andhra Pradesh in the
Seventy-seventh year of the Republic of India as follows:

1. (1) This Act may be called the Andhra Pradesh Omnibus (Speed of Doing
Business) Act, 2026.

(2) It shall come into force on such date as the State Government may,
by notification, in the Andhra Pradesh Gazette, appoint.

2. The enactments mentioned in Column ( 4 ) of the Schedule are hereby
amended to the extent and in the manner mentioned in Column ( 5 ) of thereof.

Short Title.

Amendment of

certain

enactments.
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NASYAM MOHD. FAROOK
Minister for Law & Justice and Minority Welfare.
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NASYAM MOHD. FAROOK
Minister for Law & Justice and Minority Welfare.
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PRASANNA KUMAR SURYADEVARA
Secretary-General  to Legislature.

NASYAM MOHD. FAROOK
Minister for Law & Justice and Minority Welfare.


